File No.: HFM4015/1/2021-HR-FSSAI-Parb/ 2390

FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
(A Statutory Body established under Food Safety and Standards Act, 2006)
Ministry of Health & Family Welfare, Government of India
FDA Bhawan, Kotla Road - 110 002
(Human Resource Division)

* ke ok

it A estt@fssai.gov.in W AT : 011 2323 1679

Dated: 25! October, 2024
Office Order No. 315/2024

The Competent Authority hag approved the transfer of the following officials
of Food Safety and Standards Authority of India, with immediate effect and until
further order:

Sr. Name Post Currently posted [New place of posting
at
1 Sh. Sher Singh CFSO | NRO, Ghaziabad | RCD, FSSA] (HQ)
Meena
2 | Ms. Namita Kumari CFSO | NRO., Ghaziabad RCD, FSSAT(HQ)
2. The officials are directed to get relieved from their current place of posting

and report at new place of posting under the intimation to HR Division, FSSA|
{(HQ).
3 This issues with the approval of the Executive Director (HR).

(Chandershekhar Roy)
Assistant Direc_tor
Human Resource Division

To:
All the concerned officials
Copy to:

« ED (HR/CS), FSSAI
« Director (RCD), FSSAI (HQ)
« Concerned Officer, HR Division - necessary data updation.
\ \yﬁ‘ Division for uploading the order on e-Office notice board and FSSAI's
website.
« Service book
« Personal File



